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PREFACE

This publication contains a brief resume of the business
transacted by the Thirteenth Tamil Nadu Legislative Assembly
during the first and Second meetings of the Tenth Session held from
21st  January, 2009 to 30th January, 2009 and from
17th February, 2009 to 26th February, 2009,

Chennai - 600 009. M. SELVARAJ
Dated: 15.4.20009. Secretary.
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TAMIL NADU LEGISLATIVE ASSEMBLY

THIRTEENTH ASSEMBLY - TENTH SESSION

RESUME OF WORK TRANSACTED BY THE TAMIL NADU LEGISLATIVE
ASSEMBLY FROM 21ST JANUARY, 2009 TO 30TH JANUARY, 2009 AND
FROM 17TH FEBRUARY, 2009 TO 26TH FEBRUARY, 2009

. SUMMONS

Summons for the Tenth Session of the Thirteenth Tamil Nadu
Legislative Assembly were issued to the Members of the Legislative Assembly
on the 6th January, 2009 in S.0.Ms.No.1, Legislative Assembly Secretariat,
dated the 6th January, 2009 to meet at 9.30 A.M on 21st January, 2009.

The Tamil Nadu Legislative Assembly was again summoned to meet
for its second meeting of the Tenth Session on the 17th February 2009 by the
Hon. Speaker under rule 26 (1) of the Tamil Nadu Legislative Assembly Rules
in D.O. Letter No. 2407/2009, TNLAS (Bills.l), Dated: 9.2.2009

II. DURATION OF THE MEETING

The first meeting of the Tenth Session of the Thirteenth Tamil Nadu
Legislative Assembly commenced on the 21st January, 2009 and adjourned
sine-die on the 30th January, 2009. The second meeting of the Tenth Session
was commenced on the 17th February, 2009 and adjourned sine-die on the
26th February, 2009. .

lll. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly sat for Six days during the period
from 21st January, 2009 to 30th January, 2009 and seven days during the
period from 17th February, 2009 to 26th February, 2009 on the following days:-

2.

22nd January, 2009, 23rd January, 2009, 27th January, 2009, 28th
January, 2009, 29th January, 2009, 30th January, 2009, 17th February, 2009,
19th February, 2009, 20th February, 2009, 23rd February, 2009, 24th
February, 2009, 25th February, 2009 and 26th February, 2009.

The Assembly also met in the Afternoon on 29th January, 2009.
In terms of hours, the House sat for 46 hours and
39 minutes.
IV. PROROGATION
The Tenth Session of the Thirteenth Tamil Nadu Legislative Assembly
was prorogued with effect from the 11th March, 2009 vide S.0.Ms.No.36,
Legislative Assembly Secretariat, dated the 14th March, 2009.
V. OBITUARY REFERENCES
Six Obituary References were made in the Assembly on the demise of

the following former Members of the Assembly on the dates noted against
them:

Serial No. Constituency Period Date of Date on which
and demise reference was
Name of the made in the
Member House
(1) 2 (3) (4) (5)
Tvl.
1 K.V. Kandasamy Kinathukadavu 1977-80  5.12.2008 22.1.2009
1980-84
1985-88
2 S. Sadasivan Vilavankodu 1948-52 19.12.2008 22.1.2009
(Thiruvithankur-
Kochin)

3 A. Piranavanathan Kadaladi 1985-88  27.12.2008  22.1.2009
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1) 2 (3) 4 (5) Qurgls GEmetomes) SETEMET  (LP(YEDLILITE rr@u@g,élaa GametoTL
___________________________________________________________________ @eaf  1969-gyid o am® 2 SHTIITCHE wmhle s neTm a@uﬂ]mqna&g
4  R.K.Perumal Vilathikulam 1977-80  1.1.2009 22.1.2009 CaibelsHGEaUILL LY. 1971-gjd T E) WSSOI ES

1980-84 (Eg,ly'-r_r,(ag,@aa.aauu!_@\ L&l gqsmm&.&mr&;mm usmfﬂmrrmgﬁ]mrm _ 1980- CUH)I..D
5  P. Srinivasan Viruthunagar 1967-71  5.1.2009 22.1.2009 oy o SATIAGss wrhln Ysoarms CoibesGaGILLLTT. G,
1971-76 1983—9gyin oyt (pFed 1987-gyuib  gyeor(h)  euemy st LSS
(Deputy ImnEsTreEan  ussflurhmleny. 1989-9yim ook @hSurelsr erTes)
Speaker Wirswrme CaibeshsSau L],
from
24.3.71 g,Lﬁ][panga‘mg;u (Burrgjg,g)susmn gy rsorms @mheCUTE b
tol ' QareoLsst  surmmE  Fpliyflésme. SLDHT(H &l.l.Lnsung;@su
9.3.74) ReomGoummin’ L SiurarsHng @ewms sreilfl HHeuf wermn ImusS &
o sreoTons @mhsmr.  Qesremer GeuafiEm(h ellorer SaESHNE ievoTemTm
Sivakasi 1989-91 QuwenTd 2 sMHTLH  eflomer g,ﬂrggjéa@ &rerTrrgli @utusmlmfn (Ll

Goustor(HGloesr  LomezoTLLAS @g;m)smm&&lr HEMEVEHIT ;qsunaam Goustor(HCasmeir
6  S.M.A. Majeed Sankarankovil  1962-67  14.2.2009  19.2.2009 g@wggmm Sipmer gpnl o GuoLliGatu sppstar - oyfileiiy

UG ey unmusmlyuﬁ](‘&su UInBESEHSTHILD @@aaaaULu_l_ L& aerfledr
o WiRiGENGS  Setmer  ojlumisgis Carmmm. e wamphbsTaId
SeuTE) (stmg;s‘mmgy g;msmmum o wigeflE Apiyd, Flu Cswsdur@H&Emn

L . @
All the Members stood in silence for a minute as a mark of respect to TNSGrSS aeGpspid flongs HHG

the deceased. . . . . - .
SetTenTyE  wemmeumsy  geuenrll  NflEg  eu@mRGID  jeufsld
GSOLUSSTMEE QUGLUTme  Sergl ghS @ITEISMmEOLL 9 0ISHEEVILLD
Qzfalss50smsTEng).”
VI. CONDOLENCE RESOLUTIONS
) ) The above resolution was adopted nem con after observing silence for
(1) On the 22nd January, 2009, Hon. Thiru. R. Avudaiappan, Speaker, two minutes. The House was then adjourned for the day as a mark of respect
placed the Condolence Resolution before the House on the demise of to the departed soul.

Thiru. V.P. Singh, Former Prime Minister of India:-

(2) On the 28th January, 2009, Hon. Thiru. R. Avudaiappan, Speaker,

| syehdls  stamEn,  wrarlfle  gsnmuss;  sme) placed the Condolence Resolution before the House on the demise of
opuisafldr Gorflemamu - gbp; wiHu o Gomaamiilssfls Thiru. R. Venkataraman, Former President of India:-
UL@ESSIU.CLT(r&E e Slilagsr Lflgmrliuy Gl SisSE0H aphid
amrmmF Holyhss FLalsms GunGlsmsmLaimn, @nhs  ordedsn
g preflesHnEn, usmuml(iSEn, 2 wihg LSS EnsEL

gqsml_turrsn& Sereorions;  eflemmiSueipd,  siblps  wsseflar oy piomer “aghdlr  GumiTLL el ."-5'-5@5“'—(9 gpyeﬂu_lsﬁ]gum @i Caslu
UGG, UTESHDELD 9_rﬂu_|ﬁ)_|@m sefleprm, afwmd, GCodlw 31'7@“5&@-'“] g’“ﬂQ“-'”@ ouTeTD  USDLSGeub,  @lbHlug @@rg,rn_qan
@mm(mﬂuﬁ]m UsTain, (psieomsT [TSLoHLOTsIT Sm. ol LLTOG GplT&id SmevsubLoTeT  Sb. 'Tm-”&m-m GleuraigLrTLosor 945’-'”556“
IeurssT gl 77-augl IEmauise 27.11.2008 oetm @umens  eTSLG) gongl  99-aig gsemaufd  27.01.2009  gimm  UgIFlestluflsd  wenmehn

GMss @UGurma Quph oEFESun oyHOnTmms gwrwd Qemerans. Qeiiguditgl @UGLTma HETESD YHGpTETTTS Swrh CeTTEns.
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Sm. ouf. Geurmis ymosr geufseT @hSE sghHTI GuTrTL L SHb
rOUC@H 1942 oy gyeorh  "GeustenemuGar GasflGwm " QuIssSSH0 sambg)
Qemsoor() @retor(h oy ar(gseT Slemm Glasrmmy.

1952-57 oy g aimhisafls, Wwash @héu urymepsmm o nililarrsl
ussofwimplestm.  fedrear, 1957 gy oyer® HeoLGubm urpTEHLaTN GUTS)S
Gaigellsy Qeuppl Gupm Curdad griusailemw @rredermor Qeig el (G
siilps ordle, 1957-67 gy g eamhsaflsd Qomilh, s Hne), CUTsEGMTSS
wpm  euemlless  sieopsafl  gemwEeTTes  Hmoul ussfumplsy.
Sjsueuoiid, 9o Silps Glsenel (petTeraurTaHaiD Lssfliummplesm.

1977 g guerh  meoLGuhm  Caisells  umMTERLETMSHNEGS
CaibsOssiu @ 2 nlifemrst  Ussflumbler. 1980 g gy e
WerorGid  LMmEBLETMSSHNGS CaitosOsSsIU 0, SHmwud. @HSHIm  smh
smeenuierssr  gemussTomauile, HHS geopm  gomwussyre Al
uesflurmileormy.  fNetTeory, UTGISTIY Yevw&FarTaHed useflurplermy. 1984
Iy gpeiorh (pFed 1987 g e[ UMY GWIUTEHS SIMETS SMEETTEL
usmflurmpdlesrmy, 1987 guib  guerh) e 1992 oy oy eusmI
@nSurellsr LTug Glprss SmealTass Hmiyml usefiumbolermy.

SeUTSl Lmpeunsd, S GBS UGHESIL TS GOLUSSTES
@UGUTmal 9hs @IThismeld, JmISTUSmSILD sfaNsg&0sTardng..””

The above resolution was adopted nem con after observing silence for
two minutes. The House was then adjourned for the day as a mark of respect
to the departed soul.

VII. QUESTIONS

During the Session 11229 Notices of question were received and
admitted, out of which 135 were treated as Starred questions, 466 were treated
as Unstarred questions. 69 starred questions were answered on the floor of
the House. Answers to 700 unstarred questions were placed on the Table of
the House. One Short Notice question was received, admitted and it was
answered on the floor of the House.
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VIIl. PANEL OF CHAIRMEN

On the 23rd January, 2009, Hon. the Speaker announced in the House
the following Panel of Chairmen for the Tenth Session of the Thirteenth
Tamil Nadu Legislative Assembly:-

1. Thiru K. Pitchandi

2. Thiru Kuthalam K. Anbazhagan
3. Tmt. D. Yasodha

4. Thiru K. Arumugam

5. Thiru N. Nanmaran

6. Tmt. P. Padmavathy

IX. GOVERNOR'S ADDRESS AND MOTION OF THANKS THEREON

His Excellency, Thiru Surjit Singh Barnala, Governor of Tamil Nadu
addressed the Members of the Thirteenth Tamil Nadu Legislative Assembly
assembled in the Legislative Assembly Chamber, Secretariat, Chennai at
9.30 a.m. on Wednesday the 21st January, 2009.

"Tamizh Thai Vazhthu' and 'National Anthem' were played at the
commencement and at the end of the Governor's Address respectively.

The Motion of thanks to the Governor's Address was moved
by Thiru K. Pitchandi and seconded by Thiru K. Sundar on the
23rd January, 2009.

The discussion on the Motion of thanks to the Governor's Address
took place in the Assembly for four days i.e. 23rd January, 2009,
27th January, 2009, 29th January, 2009 and 30th January, 2009..

Thirty-seven Members took part in the discussion. Hon. Minister
for Rural Development and Local Administration replied to the debate on the
30th January, 2009.
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Three hundred and sixty two amendments to the Motion of thanks
were received. Out of which Three hundred and twenty three were admitted
and remaining thirty nine were disallowed.

Tvl. Dr.E.S.S. Raman, Videyal S. Sekar, K. Arumugam,
C. Gnanasekaran, N. Nanmaran, P. Kannan, C. Ponnudurai,
O.Panneerselvam, K.A. Sengottaiyan, D. Jayakumar, Dr. M. Thambidurai,
Pollachi V. Jayaraman, Agri S.S. Krishnamoorthy, Tmt. G. Latha,
Kovai Thangam, L. Velusamy, V. Kaveri, A. Tamizharasu,
Dr. K. Nedunchezian, and P. Dilli Babu moved the amendments standing in
their names on 29th January, 2009. At the end of the discussion on
30th January, 2009 the amendments moved by the above Members were
deemed to have been withdrawn by leave of the House and thereafter, the
original Motion of thanks to the Governor's Address was adopted in the House
on that day.

X. STATEMENTS MADE BY THE MINISTERS UNDER RULE 110 OF THE
TAMIL NADU LEGISLATIVE ASSEMBLY RULES

During the period, two statements were made in the floor of the House
by Hon. Ministers under rule 110 of the Tamil Nadu Legislative Assembly
Rules. The details are as follows:-

SI.No. and Date Statement made by Subject
1) ) ®3)
1.20.02.2009 Hon. Thiru. C.B.l inquiry ordered to

Durai Murugan,
Minister for  Public
Works and Law

investigate the case relating to
violent incidents occurred in High
Court premises as per the orders
of Hon. Chief Minister.

(1) ) @)

2.25.02.2009 Hon. Thiru.
Durai Murugan,
Minister for Public
Works and Law

Announcement of immediate
interim relief of Rs. 5,000/- to meet
out the medical expenses to those
advocates injured in the clash
between advocates and police
occurred in the Madras High Court
premises and compensation also
to the vehicles damaged in the
incident depending on the damage
caused to the vehicles.

XI. CALLING ATTENTION STATEMENTS

Two Calling Attention Statements were made on the floor of the House
by the Hon. Ministers on the following matters of urgent public importance:-

Serial Number Name of the members Minister who Subject
and date on who called the made the
which the attention of the Statement
statement Minister
was made
(€] 2 (©)] 4
1.20.02.2009  Thiru C. Hon. Minister Need to supply Drinking
Gnanasekaran for Rural Water through
Development Hokenekkal Drinking
and Local Water Supply Scheme to
Administration  areas like Thorapadi and
Allapuram Town

Panchayats of Vellore
District in order to
overcome the shortage of
drinking water in those
areas



2.26.02.2009 Thiru S. Peter Hon. Minister The situation arisen
Alphonse for Rural due to collection
Development  of property Tax highly

and Local ; :
e raised in Kadayanallur
Administration Municipality

Xll. LEGISLATIVE BUSINESS

During the period, 5 Bills were introduced in the Assembly. All the Bills
were considered and passed. The details are as follows:-

SI.No. and Date of Date of
Title of the Bill Introduction consideration
and passing
(2) (2 )
1. The Tamil Nadu Co-operative 29.1.2009 30.1.2009

Societies (Appointment of Special
Officers) Amendment Bill, 2009
(L.A. Bill No.1 of 2009)

2. The Tamil Nadu Farmers'
Management of Irrigation Systems 29.1.2009 29.1.2009
(Amendment) Bill, 2009 (L.A. Bill
No.2 of 2009)

3. The Tamil Nadu Arunthathiyars
(Special Reservation of seats in 26.2.2009 26.2.2009
Education Institutions including Private
Educational Institutions and of
appointments or posts in the services
under the State within the Reservation
for the Scheduled Castes) Bill, 2009
(L.A. Bill No.3 of 2009)
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1 ) (3)
4. The Tamil Nadu Appropriation 26.2.2009 26.2.2009
Bill, 2009 (L.A. Bill No. 4 of 2009)
5. The Tamil Nadu Appropriation (Vote 26.2.2009 26.2.2009

on Account) Bill, 2009 (L.A. Bill
No. 5 of 2009)

XIll. FINANCIAL BUSINESS

The Budget for the year 2009-2010 was presented to the Legislative
Assembly by Hon. Prof. K. Anbazhagan, Minister for Finance at 9.30 a.m on
Tuesday, the 17th February, 2009.

The General discussion on the Budget took place for five days on the
following dates:

19th February, 2009, 20th February, 2009, 23rd February, 2009, 24th
February, 2009, and 25th February, 2009.

Thirty two Members took part in the General discussion. The Hon.
Minister for Finance replied to the debate on 25th February, 2009.

2. On the 26th February, 2009 Hon. Prof. K. Anbazhagan, Minister for
Finance laid on the Table of the House the Demands for Advance Grants (Vote
on Account) for the year 2009-2010.

The Demands were moved and voted without discussion by the house
on the same day.

The Tamil Nadu Appropriation (Vote on Account) Bill, 2009 (L.A. Bill
No.5 of 2009) relating to the demands for Advance Grants (Vote on Account)
for the year 2009-2010 was introduced on 26th February 2009 and was
considered and passed on the same day, i.e. on the 26th February, 2009.
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3. On 26th February, 2009 Hon. Prof. K. Anbazhagan, Minister for
Finance presented to the Assembly the Final Supplementary Statement of
expenditure for the year 2008-2009.

The Demands were moved and voted without discussion by the House
on the same day.

The Tamil Nadu Appropriation Bill, 2009 (L.A.Bill No. 4 of 2009)
relating to Final Supplementary Statement of Expenditure for the
year 2008-2009 was also introduced in the Assembly and was considered and
passed on the same day, i.e. on the 26th February, 2009.

XIV. GOVERNMENT MOTIONS

1) On the 23rd January, 2009, Hon. Prof. K. Anbazhagan, Leader of
the House (Minister for Finance ) moved the following motion:-

"That rule 32 of the Tamil Nadu Legislative Assembly Rules,
which provides that the first hour of every sitting be available
for 'Questions and Answers' be suspended today (23.1.2009)
and the House do resolve to transact Government Business ".

The Motion was adopted nem con.

2) On the 29th January, 2009, Hon. Thiru Prof. K. Anbazhagan Leader of
the House (Minister for Finance ) moved the following motion:-

"That under rule 13 (2) of the Tamil Nadu Legislative Assembly
Rules the discussion on the Motion of Thanks to the
Governor's Address be postponed and that the Tamil Nadu
Leglslatlve Assembly Rules 30, 130 and 132 be suspended
and the Tamil Nadu Farmers' Management of Irrigation
Sﬁstems (Amendment) Bill, 2009 (L.A. Bill No. 2 of 2009)
which has been introduced today be taken up for consideration
today itself ".

The Motion was put to vote and carried.
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3) On the 29th January, 2009, Hon. Thiru Arcot N. Veeraswami, Minister
for Electricity moved the following motion:-

"That rule 32 of the Tamil Nadu Legislative Assembly Rules,
which provides that the first hour of every sitting be available
for 'Questions and Answers' be suspended on the
30th January, 2009 and the House do resolve to transact
Government Business ".

The Motion was adopted nem con.

4) On the 30th January, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That under rule 25(1) of the Tamil Nadu Legislative
Assembly Rules, the House be adjourned Sine-die.".

The Motion was put to vote and adopted nem con.

5) On the 24th February, 2009, Hon. Prof. K. Anbazhagan, Leader of
the House (Minister for Finance ) moved the following motion:-

"That rule 32 of the Tamil Nadu Legislative Assembly Rules,
which provides that the first hour of every sitting be available
for 'Questions and Answers' be suspended on the
25th February, 2009 and the House do resolve to transact
Government Business ".

The Motion was adopted nem con.
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6) On the 26th February, 2009, Hon. Prof. K. Anbazhagan, Leader of
the House (Minister for Finance ) moved the following motion:-

"That the Tamil Nadu Legislative Assembly Rules 30, 130
and 132 be suspended and the Tamil Nadu Appropriation
Bill, 2009 (L.A. Bill No. 4 of 2009); the Tamil Nadu
Appropriation (Vote on Account) Bill, 2009 (L.A. Bill No. 5
of 2009) and the Tamil Nadu Arunthathiyars (Special
Reservation of seats in Educational Institutions including
Private Educational Institutions and of appointments or
posts in the services under the State within the
Reservation for the Scheduled Castes) Bill, 2009 (L.A. Bill
No.3 of 2009) be taken up for consideration today itself"

The Motion was put to vote and carried.

7) On the 26th February, 2009, Hon. Dr. K. Ponmudy, Minister for
Higher Education moved the following motion:-

"That this House do extend for another period of six
months relaxing rules 156 (1) of the Tamil Nadu
Legislative Assembly rules, the time for presentation of
the Report of the Select Committee on the PSG University
Bill, 2008 (L.A. Bill No. 43 of 2008) and the Thiagarajar
University for Science and Technology Bill, 2008 (L.A. Bill
No. 44 of 2008)"

The Motion was put to vote and carried.

8) On the 26th February, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That under rule 25(1) of the Tamil Nadu Legislative
Assembly Rules, the House be adjourned Sine-die.".

The Motion was put to vote and adopted nem con.
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XV. GOVERNMENT RESOLUTIONS

On the 23rd January, 2009, Hon. Dr. M. Karunanidhi, Chief Minister,
moved the following Motion:

" @eommsuilh sl @m(ﬁm cﬂq@y_r,gj Qsmevmie (H&EMEG). BT, LOGTMLD
serLemd  Gaflallsdn  geresE; IHs R Yyoumels sl wsseflsr

@osrLres — shsTLrs — o &&0sTeby h&Snsl.

@lcpgr,smg GLleaGemm(D), @@Lﬂuw GOwuLTs GWeWT (pamGWr  6TsTm
Fa FFQILD - @uumﬂmw uﬁumugum - Netresrevnilumes, emTigeT
GMNsalILbSTneT. gSsmeryd Sl wssaflsr emmhiger.

IUGWT!  gnss  Hhuser  @rramiel  Geo®h  ofFsESHmLCL -
AgdlCurin— HAner  Anblwy -  Heogmeugy  Cess  NempSsiser  srerm
Calduyn s gmbor gomt Gumi — @ern S.eoGLr® ardlarmerGy -
ueorGLr®  guflflermerGr — wefls  Crwwomm  wrurellseflar  GelemLwmsy;
Gogmar oy,  @fisgn - uflsgn - GoiFurs  9fisgid
RUSSILHENCS 2 me e @F @ — 9ns Qrsms @mSurs
@evriensuflsy Ll (hsmer - @55  Jemmeneusdlsd @& ety sl
GurGomn?

@55]mnmﬂm 2 6iT6T g,Lﬁ]bg,r_r,rr@W 6T6oTm  LOMHleuG &l [HTLD surrlcpa‘;](‘ﬁmrrm
6TEITLIGHITEL [HLD6HLO gumsmsmg;gjaa STHH O GuTmienu @Lr,gﬁlu.lu CGurra UTT&&I5
QamerEno— oy,  uUTfESIS  Gemster  Geussrln  eTerm 2 flemGir()
TETUM &S CmMD. LSS uTgsTIY SHausmilmid — urélmus smeTausmuilain
@Usn‘o'rsml_mﬁ] fignsdl Qewuhsd), @hg Wbl wsSERSESL — @hs Wb
W& SUISGle WsSaflar KusSHnEGn Bug Gsmiydr Gsme 2 me| GlamsorL
@surfusmaag, S  w&sefler E,mg;g‘;]m@m Q_g,g,nsurrg,mmﬂa;&,aa Snlgll G]urrgjuu, -
2 el hIE @ler LHGCSTmN BLESTID Flled CH G0 2 emmein 2 flamLowjn
Qareor @hgl Quiflu seTETLS HTLMD @HALS SHHET 0 WSSl
E,Lg)gjé,]m wsS o Fuller  srasafls  @HEGLOUTE; KD cﬂq'r_r,g)as
aammaasmmu Ulip 5818 Qaarrsmw@ g;rr(ﬁm, @evmisnsiuiled é’m:ﬁ]mw - Q&g Ligud
sThIGET SIS sTHemus STILTHMIS 6TeTn) Sevoreunt] &S Gal&GmmL.
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Cal®mé Gol@mu  uwsr  efememumom  Gumergmed - @mig
Cousmor(hGamsmms  (eomullGHComD; o Leangwrs @emmsuile  Gury  Hinssin
OQeilg; ksl USST 2eefw wifulld gmudl U waitH - oyeieT
QalS(be eTerrm !

) @Eg @g}]gﬁl (Bsusoﬁ@(‘ﬂaarrﬁir u:rnéaaa'mﬂéaaaﬂul_m.nfh - @erGm  Gumy
s @eommsuls — 90585 Irdus Siey — QSTLIHS s

sTeTGoy g Mmoo  eflmetemen  eTHTUMSE; @IHG  LMOETMSHSH0
@onmss  sllp;  Nrsfdomer  @MlSs GmiHs Siomerors @lgemer  [HTeT
e @omplEGmetr.”

The Resolution was put to vote and carried nem con.

XVI. ANNOUNCEMENTS BY HON. SPEAKER

(1) On the 30th January, 2009, Hon. the Speaker announced in the
House that Hon. Minister for Finance will administer oath on untouchability
today at 11.00 A.M in the Army Parade Ground near the Secretariat Main
Building on the eve of the "Martyrs Day". The House will, therefore, be
adjourned at 10.45 A.M and resume at 11.15 AM so as to enable the
Members of the Assembly to take part in that function.

(2) On the 25th February, 2009, Hon. the Speaker announced in the
House that Thiru. R.S. Rajakannappan, Member of llayankudi Assembly
Constituency has given his resignation letter on 25.2.2009 and his letter in
conformity with Rule 21 (1) of Tamil Nadu Legislative Assembly Rules, the
Hon. Speaker has accepted the resignation of Thiru. R.S. Rajakannappan with
effect from 25.2.2009.

(3) On the 26th February, 2009, Hon. the Speaker announced in the
House that the Assembly will meet upto 27.2.2009 to transact the business
if any as decided by the BAC Meeting held on 17.2.2009. As there is no
business to be transacted, it has been decided to conclude the Meeting of the
session today (26.2.2009) itself after consulting the Members of the BAC.
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XVII. FELICITATION

(1) On the 19th February, 2009, Hon. the Speaker extended a warm
and hearty welcome on behalf of the House to Hon. Thiru. Deapendra Singh
Shekawat, Speaker, Rajasthan Legislative Assembly who was then witnessing
the proceedings of the House from the Speaker's Gallery.

(2) On 23rd February, 2009, Hon. the Speaker on behalf of House and
himself congratulated Thiru A.R. Rahman, being the first Indian and belonging
to Tamil Nadu to receive two Oscar awards for the best score and composing
music for the film Slumdog Millionaire.

XVIII. PRESENTATION OF REPORTS BY THE COMMITTEES

During the period, Twenty three reports were presented to the House
by various Committees of the House as detailed below:

Serial No. Name of the Report Date of Presentation

1) (2) (3)

1 Eighth Report of the Committee on 30th January, 2009
Delegated Legislation 2008-2009

2 Twenty ninth Report of the Committee on 30th January, 2009
Government Assurances 2008-2009

3 Thirtieth Report of the Committee on
Government Assurances 2008-2009

30th January, 2009



(1) (2 3 1) (2 3
15 Sixty eighth Report of the Committee on 24th February, 2009
4  Sixty first Report of the Committee on 30th January, 2009 Petitions 2008-2009
Petitions 2008-2009 . . _
16  Sixty ninth Report of the Committee on 25th February, 2009
5  Sixty second Report of the Committee on 30th January, 2009 Petitions 2008-2009
Petitions 2008-2009
17 Seventieth Report of the Committee on 25th February, 2009
6  Sixty third Report of the Committee on 30th January, 2009 Petitions 2008-2009
Petitions 2008-2009 ] )
18 Seventy first Report of the Committee on 25th February, 2009
7 Sixty fourth Report of the Committee on 30th January, 2009 Petitions 2008-2009
Petitions 2008-2009 )
19 Seventy second Report of the Committee on  25th February, 2009
8  One hundred and thirty seventh Report of 23rd February, 2009 Petitions 2008-2009
the Committee on Public Accounts ]
2008-2009 20 One hundred and forty first Report of the 26th February, 2009
Committee on Public Accounts 2008-2009
9 One hundred and thirty eighth Report of the  23rd February, 2009
Committee on Public Accounts 2008-2009 21 One hundred and forty second Report of the 26th February, 2009
Committee on Public Accounts 2008-2009
10 One hundred and thirty ninth Report of the 23rd February, 2009 )
Committee on Public Accounts 2008-2009 22 One hundred and forty third Report of the 26th February, 2009
Committee on Public Accounts 2008-2009
11 One hundred and fortieth Report of the 23rd February, 2009
Committee on Public Accounts 2008-2009 23  One hundred and forty fourth Report of the 26th February, 2009
Committee on Public Accounts 2008-2009
12  Sixty fifth Report of the Committee on 24th February, 2009
Petitions 2008-2009
13 Sixty sixth Report of the Committee on 24th February, 2009
Petitions 2008-2009
14  Sixty seventh Report of the Committee on 24th February, 2009

Petitions 2008-2009
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XIX. PAPERS LAID ON THE TABLE OF THE HOUSE

During the period, 109 papers were laid on the Table of the House
details of which are as follows:-

A. Statutory Rules and Orders . 62
B. Reports, Notifications and Other Papers .. a7
Total . 109

-000-
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